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There is also a question of HP.C.
taking over these two projects also
in U.P, and Madhya Pradesh. This s
under consideration, But, unfortuna-
tely,there are constraints of resources.
We have some proposalg with regard
to resources also. This i3 a matter
wiheh is still under discussion with
the Planning Commission ag far as
these two projects are concerned.

Apart from that, we have already
licensed sufficient eapacity in  the
private sector and they are all com-
ing forward with regard to expan-
sion Therefore, there is no question
of, for the purpose of just getting
more production, ourselves to contri-
bute to the equity and grant the
management to the private sector. It
is not going to happen If it is neces-
sary, I would like to take up in the

public sector. I think, we can
manage the resources also. This is
my judgment. But it is ultimately

the Planning Commission and the
Finance Minisiry also to agree.

Then, the hon. Member mentioned
about small plants Here also, small
plants are coming up, say, of 20 ton-
nes, 25 tonnes, etc. There is no
question of big houses coming in.
There are quite a few small projects
which are already under operation
and new projects are also under im-
plementation Therefore, we sghould
not confuse the issups by saying that
because there is the shortage of paper,
let us yield to the compulsions of the
circumstances and let us accept all the
terms put forwarq by the larger
houses. That 1s not going to happen.

SHRI B. V. NAIK: Where hag the
joint sector succeeded then?

SHRI C SUBRAMANIAM: We have
a large number of joint sector pro-
Jects Take, for example, the Gujarat
Fertiliser Factory. 1t is a Jjoint
sector project with complete Govern-
ment management It has succeeded.
Then, there is the Scooters Ita.
which i being put up as a joint sec-
tor project. It is a jolnt sector pro-
Ject, Guvernlng owning 51 per cent
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and even a foreign party owing 10
per cent along with a private party.
A large number of projects are being
implemented by the State . Govers-
ments and private people participat-
ing together. Already, there are quite
a large number of projects under im-
plementation and alsp under produe-
tion. Therefore, this is not new con-
cept. But here, because they think
that they are bigger houses and they
can dictate terms, and they think we
should yield to them with regard to
the question of having Mamaging
Derectors, they are under gpn illusion.

e

18.20 hrs.

DISCUSSION RE: RECENT ROCK.
BURSTS AND LANDSLIDES IN
KERALA

MR CHAIRMAN: Now we take up
the discusion under Rule 1973 Mr.
C M Stephen to raise a discusmon on
the recent rock-bursts and landslides
in Kerala.

SHRI C. M Stephen (Muvattu-
puzha): Mr, Chairman, I am really
sorry that 1 have to take the time of
the House at this late hour But there
13 ample justification for i1t If my
memory is correct, this is the firat
time that on an 1ssue like this concer-
ning Kerala we are seeking the indul-
gence of the House for a hearing I
have heart discussion about drought
and floods being raised umpteen
times, but we have never come here
to place before the conscience of India
the agony which Kerala is now going
thiough. 1 use the word 'agony’ with
the full implications of it realising
the situation there,

What has beep happening in Kerala
today is a total disaster, if I may say
s0, The disaster ig three-dimensional,
coming simultaneously. There is an
the one side the sea erosion on g
large scale rendering g large number
of fishermen in a situation of comple-
te starvation and water encroaching
into the land of Kerala. Then s faz
.the middle low-lying area of Rerala,
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floods have come in a torrentlsl way
consuming large areas of paddy flelds
and completely putting in desolation
the granary of Kerala, Kotahad and
other places. To thig we are accusto-
med. But what is new mow s that
the entite western ghats, g sdbstdn-
tial portion of them, hag been practi-
cally shaken up and huge landslides
have taken place. Boulders have come
rushmg down. Vast masses of sand
have gushed out &nd different areas
ol the Western Ghats have had the
devastating, fatal impact of thig na-
ture's perverdity ..

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C PANT)
Fury.

SHRI C. M
nature's fury,

From the north to the south Kerala
has felt the impact of it. Cananore
has been affected, Calicut has been
affected I would leave it to Mr
Unnikrishman who may follow me,
and also to Shri Ramachandran
Kadannappalli who represents Cana-
nore to tell you what has happened
in these districts But the cruelest
blow has fallen cn the well kmown
district of Idik}i v.hich is the cradle
of hydro-electric projects of this
country I have had occasion to see
ldikki area about 20 years back; it
was only a forest area at that time.
Now a new district of Idikkl, with
agticultural prosperity, has grown
from out of that area in the course
of the last 20 years. Persons, com-
mon men, with ng massive invest-
ment have migrated to that area, and
Idikki §s presenting a picture, &
model, of what miracle human la-
bour can perform by investing its
sweat on & receptive soll. Schools
have come up, houses have come up,
and there we have Eof the cash crops,
coconut, paddy; every type of crop
rngrm from cardsmum down to
paddy.

One fine morning, rather one black
morning—it has been describeq by
the National Herald snd many other
bapers as a black Friday—suddenly

STEPHEN: Yes;
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landslide occutred end hillock after
hilldck, if I may use the word—I do
not krdw whether it is permissilfle—
have just exploded; HYotilders have
come down ang have just crushed the
houses one after another under
mighty fold; people have been

under it, about 34 people died; roads
have given way; culverts have
succumbed. Houses have just vanjsh-
ed. School buildings have been finish-
ed up. People have been crushed
down. Large numbers, thousands of
people have just been thrown op the
streets. Peasants who were flourishing
till yesterday have been reduced to
the position of penury. They have
been left with nothing except the cloth
they have on. And the worst of it is
that the area has become inaccessible.
Commumications have become distri-
buted and it is impossible to get 1o
that area. That ig the position to
which Idikki has been reduced. A
complete fury, unprecedented, unheard
of end untasted in that area. There
we don't have the problem of floods.
We do not have the problem of
drought We have got a new problem,
the problem of the shaking up of and
the collapsing of the Western Ghats
in substantial portions thereof. That
is the problem we fire now having
there.

Various estimates have been given.
The hon Minister, Pantji, made a
statement on the fioor of the House
and said that the estimated loss is
Rs 6 crores and said that in Idikki
alone the estimated loss is Rs. 2
crores, As I submitted yesterday here,
the Pradesh Congress Committee Pre-
sident with his team visited that area
and his estimate on the basis of the
information collected from varlous
quarters was that in Idikki alone the
loss is to the extent of Rs, 8 crores. 1
do not know. Yesterday night, the
FPWD Minister, Shri Divakaran and the
Agriculture Minister, Shri Purushot-
taman, after visiting that area, rang
me up and saig that the damages the
area hag sustalned are fap in excess
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of thewr wildest unagination and the
loss 15 terrible. That 1s what he told
me. The Governor also visited that
srea yesterday.

Now, the question 1. whether or
not the nation, the country and the
Government have a responsibility to
the people whe have been thrown into
penury for no fault of then—an in-
dustrious people whe buwlt up the
wealth of this gountry, who gave you
foreign exchange, who contributed to
the granary of thig country, who gave
you cash crops and who gold their
everything and migrated to that area
and bwilt up a new district and who
are now reduced to the position of
beggare It 18 enough that we simply
look on doing mothing? That 18 the
concept that I want to place before
you.

Now I am stating these facts, as I
submitted, 1n a mood of complete
agony and pam and not 1n a mood of
anger, but rather in a mood of anguish
I am trywng to give vent to heart which
13 bleeding 1n Kerala and I do 1t i
the realisation that this being the
temple of democracy of India, the
.Government and the people of this
country will hear that I make this
dppeal on behalf of the the people who
have never come before you, who
have never stretched thewr hand to
give up some relief either for floods
or for drought We do it now because
the challenges before us are beyond
us, beyond our capacity

Now, the obligation of the State to
extend a helpmg hand in this position
15 absojutely beyond doubt The Sixth
Finance Commuission in their report on
relief expenditure say.

“The State has to step 1n when-
ever natura]l calamities such os
floods, cyclones and earthquakes
cause extensive damage to crops
and property Even prior to Inde-
pendence, it was one of the mamn

task of.the administrative machi-
nery to tackle emergencies of this
nature and consequently, rules and
instructiong for the guidance of fleld
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of relief came to be codified”’

They go on to say that. The question
1. that the State has got a responei-
bility, a moral responsibility end an
administrative responsibility to come
to the aid of the people whom they
aie goverming is certainly beyond
a shadow of doubt Article 282 con-
fers on the Government the power io
gwve grants for public causes when-
ever 1t 18 necessary and I would sub-
mit that this 1s one of the reasons un-
der which the Government are bound
statutorily to act

Now, having said that, the difficulty
now 1s that 1t appears as to who
should bear the burden That seems
to be the difficulty Now I may say
incidentally that theie 1s another im-
pourtant aspect about the whole thing
Fortunately for us and unfortunately
for the nation the Idikk:i project has
not been affected but I was told by
the PWD Mimster yesterday that it
would not be possible to take the
materialy to the Idikki project in the
near future The entire communica-
tions are disrupted Heavy matenals
have to be taken to the Idikki pro-
ject It is not possible to take the
matenal to the Idikki project. That
means, it will be mordinately and
considerably delayed That 18 a na-
tional problem 1if I may say so That
1s the position before us Formerly
there was a system and this system
was like this Every Fmance Com-
mission would project thewr estimate
of the need of the quantum of finan-
cial accommodation necessary in the
interest of national production. That
point was taken care of But when
there 1s a natural calamty there was
a procedure whereby a team would
go to the place, assess the damage,
fix up celling and within the celling
whatever may be spent, over and
above what 1s postulateq by the Fi-
nance Commission, seventy-five per
cent wijl be shared by Central Gov-
ernment, 25 per cent by grant, 50 per
cent by loan and this hag been the
sysiem The Sixth Finance Cotamis-
sion deviated in the whole procedure.
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Thay have said when accommodation
iz being done nothing more need be
dpme. That is what they have stated.
What I submit is this, It is a miscon-
caption. I would like to state what
the Sixth Fmance Commission said.
They have stated two procedures. A
new scheme has been put forth by
them, First they said, rather than
rushing up with the aid to the flood
bit and drought-hit areag ang rather
than putting up ad hoc schemes you
evolve your scheme in the five-year
plan period and treat those flood-
prone and drought-prone areas in a
scientific basis so that there is mo
waste. This 13 what they have
stated ....

“Alternative schemes for tackling
effectively the problems of relief of
disiress and development of drought/
fload prone areas ghould be design-
ed to overcome these lwp basic de-
fects. We suggest that detailed pro-
grammes of both medium and long
term sigmificance for permanent
improvement of the areas hable to
drought and fiood should be drawn
up with the utmost urgency and
these programmes fully mtegrated
with the plan”

My problem in respect of the district
about which I am speaking is not
one of flood or drought Other hon
friends will be speaking about the
other disiricts. Money hag no doubt
been provided but not a pie of that
will be gpent in that area because 1t
ig not a drought-prone grea or flood-
prone area, This money is not for that
purpose. The Finance Commission
said:

‘Whatever assistance is provided
to a State for drought relief or flood
control should be adjusted against
the ceilings of Central assistemce for
the Plan. This should not cause
great hardship to any State or im-
pair ils capacity to meet its genuine

ts of relief expenditure
because we visualise very large in-
creases in the outlaye in Central
and Btate Plans on programmes of

SRAVANA 16, 1806 (SAKA)

in Kerala 314
(Disc.)

development of drought-prone areas.
We are also providing for a sub-
stantial increase in the present
margins under 64-Famine Relief
within the framework of our
Award.'

These are two basis of justification.
They have said these things: Onme,
we are providing money or the
Finance Commission is providing the
money to dtought prone or flood-prone
areas And therefore, this limited
amount, the ceiling of which is to be
fixed, will not cause any hardship
because under the other general allo-
catwn this diought-prone and fluod-
prone arca will be treated. My sub-
mission 1s this. This thing does not
apply in this case. One will be shockud
to hear what allotments were made
This 15 Rs 30 lakhs per year. Did not
the Finance Commission say this also?
They said, the States have come up
with bloated estimates of expenditure
fo; fixing the new allocation. That is
how it has happened

As far ag Kerala is concerned, wlhat
15 it that we have drawn in the course
of a vear and what ig it that we have

exprended It is as folows:-

lgﬁ\ lakhs
1957-58 « . 66 3
1958-59 . ‘. 1,641 6
1959-60 . N 1,018 5
1060-61 , = 1,815 4
1961-62 | . % 1,984 16
1962-63 , . . 1,319 3
1963-64 , " 1,352 8

1964-65 | . .

e ——— A S—— —— —— —————— G

1,409 7
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MR CHAIRMAN, Now come
straight to 1973-74,

SHRRI C M STEPHEN:

Rs. lakhs Rs lakhs
196566 . . . 1,542 é
1966-67 . " . 7,685 3
1967-68 , 4 s 8,272 9
1971-72 , . . 31,667 125

This 15 the picture What happened
was that in the First and Second
Finance Commussions, they only took
the previoug expenditure and took the
average of the five years and then
fixed this by adding to 1t 25 per cent
of the figure arrived at So, continu-
ously, Rs 10 lakhs were allotted to
Kerala Even Rs 10 lakhs were not
spent Still, we did not come to Gov-
ernment of India for any additional
amount The first time that we came
tn the Government of India for the
additional amount was m the couse
of past three or four years only Be-
fore that we never came before them
I am emphasismg the pomnt for two
purposes—firsgtly ours 15 not a State
which would rather make a commer-
cial deal which 15 mainly rejected
We are satisfled with our own humble
lot We did not want to work as
group 1n order to get money for deve-
lopmental or non-developmental ex-
penditure That would be seen by the
statistics that I have given Secondly,
as a result of the honesty of our peo-
ple, of our government over a period
of years, the amount allotted to wus
became only Rs 30 lakhs per year.
Ths Rs 30 lakhg per year 1s nothing
at all

Therefore 1 am submiiting let not
the Sixth Finance Commission’s Re-
port be taken ay a seal to refuse to
distharge your obligations to the peo-
ple It 1s not the question of Kerala
Government, it 15 not the question of
Kerala Government versus the Cen-
tral Government It 1z the question
of our people and the Government of
Kerala but, who should bear the bur-
den, 13 a matter to be gettled between
the Central Government and the
Kerala Qovernment Sir, remember

-
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the shivermg and frozem men and wo-"
men on the streets of Idikki District.
Their houses have been destroyed;
bridges were cdliapsed.
starvation of the people and think of
the men who have died.
you are here to discharge
ponmbility to the people.
ple are not 1dling

ciuel nature Unlesg you go to their
ad, they will just be wiped out
The question there 18. not one of relief
but it 15 one of restructuring the dis-
tricts that has been fimshed up That
task cannot be fulfilled by the State
Government because the State Govern-
ment 15 near to bankruptcy That 1s
a matter which everybody knows
The State Government is undergoing
financial stramn, 1t 18 undergomg dffi-
culties wm regard to food Wgq are
labouring still Over and above that,
please do not put on us this task 1If
you put it, then it would be the last
straw on camel's back Do not thaot

Rush up aid to the people I have to
make an appeal to this House, through
you, to Government of India and
through Government of India, to the
people of India to give the people food
etc I am making this appeal because
here are the people who can never
come here with a begging bowl

Please help us 4f this juncture That

1s all what I want to submit

SHRI C K CHANDRAPPAN (Tel-
Lcherry) My hon Friend 8hri
Stephen has presented the case with
great emotion He has presented
before this House a graphie picture
of the tragedy which has befallen
Kerala So, I do not want to further
dwell on that aspect of the matter.

At the outset, I would like to thank
the Central Government for the
friendly gesture that they have shown
to Kerala at this moment of grent
crisis ‘They have come forward with
the gesture of allotting of Rs 1 erore
to meet the smituation My submission
15 that the situation is gtill more ge-
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rious and graver then was depicted
before the Centre. A preliminary as-
sessment, as was pointed oui, has
shown that the losg is to the tune of
Rs. 6 crores, but it iz now unofficially
estimated, and it may be that it would
be near correctness or nearer to facts,
that the loss may be somewhere
‘between Rs. 20 to 25 crores. When the
Central Government were told that a
loss of Rs. 6 crores had resulted
because of this natural calamity they
came forward with the gesture of
providing Rs. 1 crores. My point is
that if today the loss is much more
than that, the Centre should come
forward in a much bigger way than
they have done at the moment.

This is not to be looked at as a
tragedy which occurred in Kerala
only, It should be understood as a
national calamity. I know that there
are floods and other calamities that
oceur in other parts of the country
also.

But as Mr, Stephen has described,
the seriousness of the matter and the
gravity of the situation should be
realised and it should be treated as a
national problem. If the Centre would
come forward to deal with it as a
national problem, I think that nothing
will stand in the way of the Centre's
helping Kerala, because even though
the Finance Commission might have
granted only Rs. 30 lakhs, the Centre
has already waived it and they have
allotted Rs. 1 crore. I submit that
in the same spirit they will have to
come forward in a much bigger way
to allot several crores of rupees to
Kerala so0 that there ean be reconstruc-
tion activities carried on in an effec-
tive manner. I have a suggestion to
make in this regard, namely that the
Centre should deal with this matter
in a more serious manner on a war
footing. They have to send imme-
diately a team from the Centre to
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a more sympathetic view and help
the State so that the State will find
itself in a situation where it can tide
over the difficulties in which it is
today,

There are two aspects which the
Centre hag to decide in regard to what
they are going to do in future. One
is short-term measures and the other
is long-term measures, As a short-
term measure, I suggested that a team
might be sent to Kerala; they will
come back and present a report and
on the basis of that, the Centre will
take a decision,

The minimum requirement js a big
relief measure. Tens of thousands of
people are today dispossessed; they
are to be evacuated and they are
starving ang hungry. The Centre
should immediately provide money
so that they will be given some
relief Secondly, immediately food
materials should be rushed to Kerala
so that the people who are starving
today would not die of starvation
and hunger. I should say here that
all the political parties, including
my own in Kerala, are responsible
for creating a serious ecological im-
balance there. That is why the entire
high ranges today have exploded due
to soil erosion It is not to be looked
upon as merely a natural phenomenon
that has come on like a thunder bolt.
It is the result of indiscriminate
deforestation which was carried on in
that State. There should be perspec-
tive planning to stop this menace.

When such a situation has occuired
in other countries they have adopted
certain measures to help the people
who ,were suffaring. I remember
some Years ago there was a big earth-
quake in Tashkent. It was considered
one of the biggest tragedies. The
Soviet Government loocked on it as a
national problem. They calleq upon
the entire country to rally behind
Tashkent and every nafionahly. every
state in the country sent voluntary
help and within a short period
Tashkent was rebuilt in a much
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bigger way. The Centre should not

only depend wupon its budgetary
resources which are dwindling
becanse of the inflation as will

be pointed out by Mr. Ganesh when
he speaks but they should also call
upon thy people of the country to
come forwsa¥d and help Kerala in a
big way so that in this period of
struggle that State will be helped in
a meaningful way,

DR. HENRY AUSTIN (Ernakulam):
Sages have said it is wise to dedicate
a day or two to the memory of those
who passed away but the situation in
Kerala is such that an hour or two
should be set apart not only for those
who have joined the majority but also
for the land and homesteads that our
compatriots there occupied. If one is
to rely on reports in Kerala papers,
areas occupied by thousands of people
in my frienq Mr. Stephen's consti-
tuency, people who have devoted their
entire life for the development of that
region, had been submerged not by
ordinary floods but by big, unprece-
dented and unheard of cloud bursts
and rock bursts and huge landslides.
Here is a situation where not only
human- lives and their homesteads
but whole reglons are affected. These
are some of the richest spice bowls
of our land. Vast region have been
submerged and if after a thousand or
two thousand years somebody drills
for exploration purposes, they may
unearth in that place a big civiliza-
tion. That is the magniture of the
situation that has developed.

In our State there are three clear
topographical divisions. TFirst is the
coastal belt consisting of low lands
where the density of population is
highest, second only perhaps to Bali
istand in Indonesia. My own consti-
tuency is situatcd there. I know the
havoe wrought as. a result of floods
consequent on the landslides in the
hilly regions. Lakhs of fishermen live
on the sea coast and they earn foreign
exchange for the country. They
sacrifice their lives to bring pro:
teinous food, But their homesteads
have been wiped away by sea erosion

and this'has created a very difficult
situation for them. They are manag-
ed in seasonal jobs and they have to
sustain  themselves for the whola
year what they earn in 4 or 5 months.
So, lakhs and lakhs of people have to
be rehabilitated there.

‘Then we have the midlands where
we raise vegetables, tapioca, which is
almost our staple food, paddy, ete.
Several of these beautiful hillocks
have been washed away. I have a
letter from one of my ecolleagues
saying that Cochin city has been com-
pletely cut off from Alwaye town, 12
miles away in the midland region.
People cannot travel by buses,

Then we have the highlands where
we grew timber, rosewood, tea
gardens, rubber plantations, carda-
moin, other spices and cash crops. In
the fifth plan provision hag been made
for the development of Malnad in the
Western Ghats. Now the sight there
is awful. I just cannot picture the
situation, which is so grave. All these
three clear topographical divisions—
highlands, midlands and low lands—
have been gravely affected. The siuta-~
tion has been graphically described
by Mr. Stephen whose constituency
includes Idikki district which has
been affected most severely.

I do not want to localise this issue.
I am equally grieved over the dis-
aster that has befallen Arunachal,
Assam, Bihar, South Kanara and other
parts of the country. We have to
consider it as an integrated situation
and think in terms of long range pers-
pective.

I just want to narrate one incident.

I come from the coastal region.
There was a terrible sea erosion in
our area during my college days—that
was the Maharaja's time—we went on
a deputation to the Chief Secretary
and to the Dewan saying, “The sea
erosion is aggravating; something has
to be done about it. Some anti-sea
erosion works must be undertaken.
You do something about it.” We high-
lighted certain facts that minefal de:
posits like monozite, ilmenite, ete. -
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which are all important elements in
the production of atomic energy, were
being washed away. We emphagized
that other national wealth, amounting
to crores of rupees was being washed
every year, When we highlighted
these facts of destruction of natiomal
wealth and natural resources, do you
know what the Chief Secretary said,
“What does it matier? We have enough
land. India is such a big couniry.”
That was the callous attitude of the
bureaucrats and the rulers of the
country then.

After the Independence, the situa-
tion has changed. The Central Gov-
ernment has so far inveseted crores
of rupees for anti-sea erosion works in
Kerala alone. They are planning to
have a provision of Rs. 40 crores. That
is the situation now. So, we have to
look at problem like this from a na-
tional angle. It should not be con-
sidered as a local matter. The
national consciousness on problems
like this has to be aroused; the feeling
that it is a national calamity has lo
be aroused.

Just as we did it during the Bihar
earthgquake, trainloads of volunteers
from various political parties, from
various regions, should have reached
Kerala. They should have considered
it as a national destruction. It is this
awareness that is important. If this
awareness has to be created at the
national level, at people's level, the
Parliament has to focus the attention
of the people to this national calamity.

It is in this context that I suggest
that a massive people's effort has to
be organised to meet the challenge_
and to alleviate the agony of the peo-
ple there. Therefore. I would urge up-,
on the hon. Minister to take some
positive measures and ac~ept some of
the suggestions already put forward by
my colleagues.

I must gratefully say that already
Central Government has respondeq in
a very sympathetic manner., Some
MPs from Kerala met the Prime
Minister. She has been good enough
to make a positive response by grant-
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ing help to the tune of Rs. 1 crore as
an initial step. But that will not be
enough. There has been severe des-
truction and new structures have
to be built up. That will require at
least Rs. Z5 crores.

Not only that can be met by the
Central Government; yet, it should
come out with more grants and other
ways of helping us at this critical
junciure. An appeal should be made
by national leaders of various political
parties and other voluntary organisa-
tions to collect money for relief and
rehabilitation operations, = Whatever
may be the findings of the Finance
Commission with respect to Kerals,
provision has to be made for
undertaking relief work. Consider-
ing the importance of Kerala State,
and particularly the effected areas as
spice and other cash crop producing
areas, help must rcach there in ade-
quate measure. I suggest that a
high-power commussion or something
like that should be appointed and
the necessary measures to alleviate
the sufferings of the people of the
affected sreas should be taken on the
basis of its assessment, social workers
and others should send their teams to
help in the relief and rehabilitation
work that is now being undertaken
both at official and non-official level
in Kerala.

It is very kind of the Speaker and
the Minister of Parliamentary Affairs
to have arranged a special debate on
this matter and, I am sure, the gravity
of the situation has been fully realiz-
ed by them and this discussion,
though brief, will ereate a national
conciousness on this national cala-
mity that has befallen on the people
of Kerala and, as a matter of fact, on
our country.

19 hrs
SHRI K. P. UNNIERISHNAN
(Bedagara); Mr, Chairman, Mr.

Stephen, who moved this motion and
the Speakers who preceded me,
Mr. Chandrappan and Dr. Henry
Austin, have drawn the sattention of
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this House to the horrowing tale of
musery and distress that has suddenly
descendeq upon our rather unfortu-
nate State. Eight out of the eleven
districts in Kerala have been affected.
Nearly three million people have been
directly effected by the great deluge
that has taken place as a result of
rock bursts and landslides. What-
ever may be the reasons or the back-
ground of this phenomenon, after July
21 and particularly on 24, 25 and 26
July, nearly three million people have
become orphans, orphans in the literal
sense because in the eastern portions
of my cunstituency one village called,
Tiruvambadi, has completely disap-
peared and has been wiped out. This
is the gituation Mr Stephen has
drawn attention to the tragic situa-
tion of Idikkj district. In Cananore,
Calicut and Malappuram districts—I
know, it has happened in my consti-
tuency; a whole village has been
wiped out—25 years of the hard work
of settlers has been undone in a
matter of 48 hours. The total eati-
mated loss varies from Rs 6 to 20
crores Re 6 crores were on earlier
estimate, a classical under-estimate
by the State Government officials who
have reached only points where there
15 accessibility Roads have dis-
appeared, culverts have disappeared,
and all the 41 rivers of our State are
swollen today and consequently the
flood has affected every part of every
district except perhaps Trivandrum
and Palghat.

I entirely agree with my friend,
Mr. Chandrappan, in what he hag said,
that the ecological balance of Kerala
has bee;; upset. I very strongly
support the suggestion made by him
that, as a long term measure, we
have to look into this because whether
it is sea erosion or whether it is as a
result or up set in ecological balance
or whether rock-bursts and landslides
take place, the whole State and con-
sequently the entire nation suffers. 1
wish to point out the need for evolu-
tion, as a long term measure, of a na-
tional forest policy. Deforestation,
the term used by my friend, Shri
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Chandrappan, I would say, is an
under-statement. Marauders have been
allowed to destroy the entire high
ranges; in the name of giving lands
to the landless, people deputed by the
big timber merchants and the big
smugglers of sandal wood and rose
wood which takes 100 to 120 yearsto
mature have marauded the State of
its entire forest wealth. I do mnot
exempt any Ministry, whether it was
that of Mr Namboodiripad or that of
Congress Chief Ministers or that of
Mr Achutha Menon. All those Gov-
ernments in that State and the Central
Government have been silent specta-
to1s to this tragic situation that has
developed over the years in that State,
Consequenly a very wrong agricul-
tural practice has been encouraged
because of the pressure on land and
the land-use pattern in that State,
that is, a wrong type of cultivation in
the hilly slopes of Kerala, particularly
tapioca The Centre is to be blamed
for this because they have not given
us enough rice. We earn foreign ex-
change for the country, we have the
precious wealth which 1z a national
wealth, and it 1s the duty of the
Centre to provide this so that such
practices can be stopped. Tapioca,
according to an FAO expert—fortu-
nately, my friend, Shr1 Maurya is not
here—its cultivation in these hilly
slopes loosens the ground and leads to
soil erosion. This has been an expert's
study and I do not know how far it is
true That is what I found from a
newspaper report a few months ago.
This is what is going on and if this
is to be put an end to then the
Central Government has to take im-
mediate steps for evolving a national
forest policy and also for the right
type of agricultural practices and see
that the States implement them.

Now, we are deeply
our Prime Minister for
thetic reaction to the situation in the
Stabe. Immedlately she was

8
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But I want to
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House and the Government that what
has happened there 13 an extraordi-
nary phenomenon. This 13 not even
something of a natural calamity as 18
normally understood Mr Stephen
referred to the Sixth Finance Commis-
son's report and its recommendations
that have been accepted by the Gov-
ernment which gave us a relief of
Rs 30 lakhs He also referred to
various figures But one figure I
would probably remind the House
and which he left out 1s that 1973-74,
out of Rs. 320 croreg on drought
relief, Kerala was allotted only
Rs 125 crores If we are going to
be bound by these techmicalities and
if we are gomng to be bound by such
recommendations, then, that 18 not the
way to meet the situation created by
an extra-ordinary natural pheno-
menon in Kerala Are you going to
deal with this picture of musery which
has resulted ;n loss of Lfe anddes-
truction of cash crops and gardens
built over a period of 20-25 years by
a measly crore of ways and means
advance? Is it possible for any State
Government particularly, Kerala
Government® [ would like to under-
line this aspect for the financial
position of the State last year was an
overdraft of Rs 30 crores and this
yedr, ignoring the need to meet
the present situation, 1t is ex
pected to mount up to Rs 55 crores I
do not want to defend anybody—Gov-
ernment or anybody, but what I would
like to emphasize 1s that the Central
Government tself has to be concerned
about the mtuation not only because
Kerala 18 an ntegral part of India
which fact has unfortunately, to be
reminded ang repeated time and again
because many people think that this
1s some far-off corner of some place
but cash crops which have been des-
troyed take about 5-6 years to come
up It will take 2 minimum of &
years, whether it is ginger or pepper
or grecanut and all the desetroyed
Places in these hill slopes are full of
pepper gardeng and consequently, it
will amount to a huge colossal loss in
our export earnings What about
rubber which earns or saves foreign
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exchange i1n another way? Are you
going to help these people in distress
because 1n the next 5-6 years they
have tg develop these and they are left
with nothing? Are you going to help
the 3 millionpeople?” That 18 the ba-
sic guestion before the Government
today It 1s not a question of adjust-
ment of a crore or two here and there
becauge 1t 18 1mpossible to conceive a
situation where the people of Kerala
or the State Government of Kerala can
meet the situation and meet the
challenge themselves

I would say the much-maligned
Catholic Church and the Church orga-
nisation with which I do not agree
on many questions are the only
agency whuich has started doing seme
rehef work It 1s rather regrettable
that the Oppomtion Parties, parti-
cularly, the CPM and the Kerala
Congress are trying to fish in these
troubled waters though I find they
are absent have when the House in
discussing this vital question I im-
press this upon the hon. Minsters.
Three of them are here One hon
Minuster g from my own State He
should be concerned because his Min-
isiy, f not today, for another 5
years will suffer if the Central Gov-
ernment does not come with ad to
meet the challenging situation

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K RAGHU-
RAMAIAH) He is very much con-
cerned, he 1s feeling mserable as he
15 not able to take part in the debate,
being a Minister!

SHRI K P. UNNIKRISHNAN Sir,
I would urge upon the Government
to send a team immediately. They
should not wait for the final report of
the team which necessanly nvolve
bureaucratic delays They should go
all out on a frontal warlike effort to
meet the challenges posed by the
situation in Kerala

SHRI RAMACHANDRAN KADAN-
NAPPALLI (Kasergod): 1 am
extremely thankful to you for givinr
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us an opportunity to discuss and seek
redress about the havoc and the ca-
lamity unprecedented in the history of
Kerala. Never in the living memory
Kerala had been subjected to the
wrath of the nature of such a severitly.
What happened in Kerala last week
was athree pronged attach of nature
against that small strip of land. There
was cloud burst and landshde am-
ounting to deluge in the hill distriets.
There was unprecedented flood in the
middle land and there was cruel sea
erosion on the coastal districts. Except
for the two districts all the other nine
districts of Kerala were the victims of
the nature's onslaught.

It was not only the floods, in fact,
flood was only incidemtal It was
not even a pincer attack from the
mountain and the sea. It was a three
pronged move against the gmall state
of 14,000 sqg. miles with 22 million
people, the highest density of popula-
tion in the world, three times the
Indian national average. You know
very well that the land strip of
Kerala is one of the smallest in our
country. Out of these small land
strip itself one-third is of mountains.
The people Oak out a merge
living out of the land subjecteq to the
highest density of the population., It
ig this land which has been left
devastated by an unheard of phe-
nomenon of the cloud-burst and the
landslide, floods of uncommon magni-
tude in living memory and sea erosion
which is by this time well known for
its merciness vengeance.

26 years back, because of the great
pressure on land the hard-working,
industrions and soil-loving people
from Central Travancore migrated in
an exodys to the forest lands east of
Travancare-Cochin in the northern
tracts of Malabar. These people now
familiarly known as Chettanan and
those trarts of the hillg and mountains
of Malabr, Calicut, Mallapuram, Pal-
ghat, Cannanore and Idikki districts
are the major contributors to foreign
exchange earnings of our country.
More thun 20 per cent nf total coffee
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crop of India is grown here. More
than 70 per cent of the total rubber
production of the country is grown
here. More than 70 per cent of the
cardamom 13 produced here. More
than 80 per cent of India's pepper go
out of their hands. More than 20 per
cent of India's total tea crop is grown
here.

Sir, the total foreign exchange
earning irom these five to six moun-
tain districts alone will come to more
than Rs. 125 crores of foreign exchange
in hard curiency—all earned by the
adventurous und hardworking people
of the area. During the past 25—30
years the entire face of the earth has
been changed inlo a prosperous par-
den. S, it 15 gaid that the earth was
created by God. but Dutch created
Holland. With a similar analogy, 1
can say Kerala was created by Parasu-
rama, but Malabar was created by the
Setilers All over the place, moun-
tains denuded, 11vers swollen, villages
disappeared and tens of thousandg of
orphans moved to public bulldings, of
they managed to survive. Sir, in my
constituency, :e., Kasargode, th‘e
entire eastern tract hag for all practi-
cal purposes disappeared, In vast
and eastern arcas of Calicut district
much 1s not left behind. Iddiki dis-
trict is a picture of devastation. In
fact, I may suy that three of our
Members of Parhament from Kerala,
Shri C. M Stephen, Shri K. P. Unni-
krishnan and myself are left without
constituencics. I am prepared to
concede that floods are npatural cala-
mities.

MR. CHAIRMAN: We do not require
you to resign.

SHR] RAMACHANDRAN KADAN-
NAPALLL: Sir, the lLwo weeks of this
unprecedented nature's wrath has
eatén up our constituencies. In fact,
Sir, it may be even a privilege issue—
‘Members of Parliament robbed of
tneir Constituencies’,

Sir, I am prepared to concede that
floods are natural calamities ang are
a perennial phenomenon in our coun-
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try—in the North, the West or the
South. But, here, Sir, it is not floods,
it is an inexplicable phenomenon,
Some experts say it has relevance to
some earth tremor far away in the
North, Sir, in the case of paddy or
wheat, if a crop is wiped out, we can

have g small consolation that the
next crop may be good—within six
months. In the case of Kerala, ihc

land of cash crops which contribute
mightly to the foreign exchange earn-
ing of our country, all these crops
have long gestation periods. Rubber
sappling will take seven vears to
yield, cardamom will take at least five
to six years to yield, pepper vine will
not give fruits before six years,
coffee will take six yearg and tea will
take five to six years. In the light
of this fact, the Government of India
is not only to rush relief, but plan
for reconstruction and rehabilitation
I have asked for 1mmediate help to
see that the starving millions are help-
ed out of this situation and more 1m-
portant is the planned programme for
replanting, contouring and soil con-
servation. In the present situation in
Kerala it is not enough if we rush a
crore or two to solve the present
problem Originally we thought that
the damage wasg to the extent of Rs. 6
crores But as the picture emerges
clearer, we may have to reckon with
the devastation to the tune of 12 or 15
crores. Sir, if the Government of [ndia
and the concerned authorities do not
move in immediately on war fooung.
we may have to regret about the loss
of the vital commoditieg which were
the monopoliegs of our country. The
Ten Board, Coffee Board. Cardamom
Board, Spices Council and the Com-
modity Boards will have to move with
their full machinery.

The entire Government of Indi.
must give the support to boost these
efforts. The great forest wealth and
the rich spice districts of Kerala,
namely, Iddiki, Cannanore Calicut,
Malapuram and Palghat will Bave to
be preserved and reconstructed.

SHRI K. K. SHETTY (Mangalore):

My constituency has also been uffect-
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ed by flood very much just like Mala-
bar. While enlirely sympathising with
my hon. friends from Kerala, 1 also
feel, after visiting my constituency and
my district, from where [ returned
only yesterday, that a great calamity
has overtaken us. Thig is an extra-
ordinary situation. We need not speak
now of the allotments. Finance
Commussion or this or that grant from
the Government It is a calamity
brought by nature It happens unce
in 50 years or once in 30 or 40 years,
and 1t has to be tackled in an 2xtra-
ordinary way Generally, such floods
never occur in our district or in
Kerala Some floods will be there
every year during the rainy season;
when torrential raing come and when
wind blows, but not of such magni-
tude I am told that in the ghat ;ec-
tion, at Gundia, where the Hasan-
Mangalore railway work is being car-
ried out, on the 25th of last month,
18 mches ram fell. You can under-
stand the torrents and the current
flowing down The same thing must
have happened throughout the West-
ern Ghats on the Keralg gide also. It
is unusual that 18 inches of rain could
be there on one day during 24 hours
So, the whole of our district has
suffered. Two constituencies, Bantwal
and Mangalore have suffered the worst
havoc 1n this flood.

On the 25th July, there were such
torrential rains, and as a result on the
26th, like 3 tvda] wave, water suddenly
rushed dowp the Ghats. Fortunately,
the floods came during the daytime.
Otherwise, hundreds of people would
have lost their lives. The current was
such that even boats could not carry
the people. It wag extraordinary und
unprecedented in our district. Peo-
ple had to rush out of their houses
leaving everything else with only the
clothes they were wearing and no-
thing else. The houses fell like 3 pack
of cards. Hundreds of houses have
fallen The people helplessly saw the
houseg fall before their own eyes, and
they had to rush out leaving every-
thing that belonged to them. They
had to lose everything that belonged

to them. I do not want to exaggerate
St
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things or be gentimenta] about it. I
have toured my district for four days
and seen the suffering of the people
myself which was most tragic.

Mr, Shenoy had also come with me.
We had left this place on the 30th uf
last month. On the 29th we wrote to
the Prime Minister that a calamity
had overtaken our district. We had
pointed out that such flood havoc had
not taken place in our district for the
last fifty years, and most of the poor
workers, the bir1 wWorkers, the factory
workerg gng agricultura] workerg who
had built some houses with their sav-
ings of 50 years, some of them had
built tiled houses have suddenly lost
everything within a few hours, and
became homeless; ag a token of sym-
pathy with them we had requested
the Prime Minister to give us some
relief from the National Relief Fund.
At once she sanctioned a sum of Rs. 1
lakh, Our people are thankful for
this gesture of the Prime Minister.
By the time we went, I am proud to
say, our people had made total efforts
to organise relief work, opened camps
and gruel centres and distributed
clothes.

After the hon. Minister for Heavy
Industries, Shri T. A. Pai haq toured
the district much more relief was made
available. He got help not only for
South Kanara but for Kerala also. He
got thousands of saris and dhoties
from Bombay. In Bombay, they have
started collecting funds for the relief
of the Keralg ang South Kanara peo-
ple. 1 am very thankful to the Bom-
bay people who have begun collecting
funds for relief. They have already
sent about Rs. 50,000 to Kerala and
Rs. 50,000 to us. More funds are also
being collected. When Mr. Pai had
gone there, voluntary collectiong in
our district had come to about Rs. 4
lakhs, All the people, irrespective of
cagte, community or party have joined
in organising relief and give garis,
dhoties and other clothes to the flood
stricken people. 1 am very glag to
say that we do not want any help
from the Central Government for
emergency relief, because that is well
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organised, and the State Government
has also given us Rs. 10 lakhs for tem-
porary relief; State Governments have
distributed Rs. 100 to every family. It
is no use blaming anybody for the
situation. Everybody should sympa-
thise and work and help the poor
people. That ig the only attitude that
our people have taken. All the social
welfare organisations like the Lion's
Club, the Junior Chamber, the Rotary
organisation and others have co-ope-
rated in giving relef to the people.
The District Relief Committee was con-
stituted m the district under the chair-
manship of Mr. K. Suryanarayana
Adiga, chairman of the Karnataka
Bank, and emergency relief has been
given to everybody. I do not think
that there 13 any complaint obout the
matter, becauge I have gone round
and seen the people, and they are
satisfied.

Now, we are very much concerned
with rehabilitation. About 7000 houses
have fallen throughout the dastrict.
About 40,000 people have been ren-
dered homeless. They have lost
everything. I had discussed this
matter with Mr. Pai also who has
returned to Delhi yesterday. The
earlier esimate of the losg wag about
Rs. 14 crores, but after the reports
came from all the villages, the loss 1s
estimated to be about Rs. 3} crores.
Now, it is the question of rehabilita-
ting those people and building some
housesg for them. Permanent sheds
are being built for them with zinc
sheets. But the question is one of
permanent rehabilitation of these
40,000 people who have lost everything
when these 7000 houses fell within a
few hours during the flood. My
request to the Central Government is
to help us ip rehabilitating these peo-
ple. We do not want any grant or
any such thing. We only want loans
for these people; we only demand
interest-free loans, go that they could
build their owp houseg with the help,
of the State and Central Goveilnments,
and the charitable organisations and
the money collected by the Flood
Relief Committee. My request to the
Central Government s that they
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should help us by giving some loans,
interest-free, payable over a period of
ten or fifteen years or loans at the
lowest interest possible. If the loans

could be given, they could be rehabi-
litated.

In the present circumstances, the
State Government cannot cope Wwith
this magnitude of relief or rehabilita-
tion.? So, I request that the Central
Government should give us some help.
As for the estimate of the havoe, they
may send their own team and exa-
mine the matter and preparc an esti-
mate of the loss and the money re-
quireq for rehabilitation. But after
that, the Central Government should
give ug some help by way of loans to
these people to rehabilitate themselves
because the State Government by itslf
is not in a position to meet ihe ex-
penses in connection with thig kind of
rehabilitation work.

SHRI P. R. SHENOY (Udipi):
Floods 1n the West Coast are very
common. So, the people of that region
have learnt to live with these floods
and the fast-flowing rivers which
cause these floods, and also the sea
which sometimeg threafen to swallow
the whole coast during the rainy sea-
son. But thig time the floods were
unusual as has been described already
by the previoug speakers.

So far as the South Kanara district
is concerned, this is the worst flood
havoc which we have had during the
last fifty years. Mr. K. K. Shetty and
I had gone to the district during the
last week and we have collected some
facts and figures regarding the
damage caused by the floods in gqur
district. 11 people had lost their lives.
About 7,000 houses collapsed. Innu-
merable houses, though appear to be
in tact, have become unsafe for human
habitation. Then there was at least
one major landslide in Bajpe, near
the airpert. It hag causeqd damage to
the road. In addition to houses, peo-
ple lost rice, clothes, and other house-
hold articles, Due to geg erosion lands
have been eroded here gpnd there.
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There is glso loss to standing crop in
some places. The total losg hag been
estimated at Rs. 5 crores.

I must congratulate the people of
the district who did an excellent work
in organising immediate relief to the
suffering people. Many persons risked
their life to rescue the suffering people
who were caught in flood waters, I
also thank our Prime Ministey for
giving a lakh of rupees from the
nationa] relief fund as a token of her
sympathy towards the people of the
district. This has been appreciated
very much by the people. I must wlso
join Mr. K. K. Shetty in thanking
Mr. T. A. Pai, the Minister of Heavy
Industrieg in personally organising and
supervising the relief work. We do pot
want, ag Mr. Shetty saig any grant
from the Central Government People
have collected funds there and the
State Government has given Rs. 10
lakhs for immediate relief to people
who have lost their houses and who
are in the streets or in the school
buildings. Now they have to be reha-
bilitated. For them we want loans.
The State Government has made some
arrangement to give them interest-
free loan but they will not be able to
give loans to the full extent and to all
the people. So I request the Central
Government to give some loan to the
State Government so that they may
give it to the suffering people for
rebuilding their houses. The Central
Government hag never stood on tech-
nicalities while meeting calamitieg of
thig kind in the past and therefore 1
request them not to stand on techni-
calities now. Where there ig a will
there is a way. I am sure the Cen-
tral Government will be able to find
funds to give loans to the Karnataka
Government so that the people who
have lost their houses in my district
may rebuild their houses. If it is not
possible to give direct loans, they can
give green signal to the nationalised
banks to give such loans without in-
terest. Our district hag given birth
to five scheduled banks; out of this
five, two are pationalised banks. LIC
may also consider giving loans to these
people. Loans may be long term, in-
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terest free and on liberal terms You
must alsp enable the people to face
floods 1n future Ag I have already
said floods are common 1p my district
and therefore you must enable the
people to face floods with more cour-
age and less difficulty

We have a number of 1lvers and
drainage channels m the district for
which fout bridges are necessary
There are hundreds of islets within the
rivers to which there 15 no access dur-
ing the rainy season and most of them
get submerged during the rainy season
In order to enable the childien to goto
the school and enable the opeople io
move about and for cros<ing drain-
age channels we require hundreds of
foot bridges When we approach the
State PWD they say we construct only
bridges and not foot bridges There-
fore for constructing footbridges and
foot paths 1n 1slets we require a loan
of about a crore of rupees from the
Central Government

1t the Central Government gives a
loan of Rs 1 crore for our distiict 1
think about 500 small and big foot-
bridges can be built I reguest the
Government to grve a similar Indan to
Kerala also because Kerala and
South Kanara together from the west
coast of Parasurama Srishti If that
1s done, the Centre will be making a
beginning towalds meeting the chal-
lenges caused by the floods

st TwETE T medR  (vEAT)

srafas sw0 1 forrg w7 SEw
ZaY ¥Tw Tar FART AT AT afT
sgr awar & afa T wrdt grfew Aw-
qufa ke FTUE ) AW AR 0%
misrrafFar g AT &1 wET
¥} wfA w109 AR 9,7 A B | 1T
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SHRI F G MAVALANKAR
(AHMEDABAD) Sir, although I
had intended only to attend this de-
bate and not participate in 1t, after
hearing the moving speeches of Mr
Stephen and others, I think 1t my
duty to joint you, Sir, and other
honourable members, to say that the
entire country 1s with the people of
Kerala and Karnataka, who have
suffered most in this erisis This has
been a truly national calamity, as
you said T visited Kerala many years
ago along with my father and stay-
ed there for nearly @ month 1
vividly remember the beautiful lands-
cape there My heart weeps when I
hear the pathetic tale of these breth-
ren of ours who have lost their lives,
Many have lost their shelter and
other belongings I do sincerely hope
that the entire machmnery of the
Government of India will move for-
ward not only with massive and
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urgent assistance in terms of financial
and other resources but will also get
rid of the bureaucratic and other
obstacles in the way.

1 want to support my hon. friend,
Shri Chandrappan, and also my hon.
friend, Shri Unnikrishnan, when they
Pleaded with the Government for the
formation of a truly national forest
policy. That is also a very important
point whcih must be Iooked into.

Kerala also has many rivers. Why
not the rivers be harnessed? In this
country, many States have got rivers,
big and small. Some have been har-
nessed hope, other rivers also  will
be harnessed. This will benefit not
only Kerala but also the entire
country,

I want to conclude by saying that
the entire country, as indeed this
House has shown during the debate
today, 1s with the people who have
suffercd due to floods, whether they
be in Kerala, Karnataka, Assam, Me-
ghalya or any other S ate. Let the
Cemtral Government assistance go
thiough Central machinery over and
above the State machinery. I know
from my experience of Gujarat that
wherever 1n the States, there are
voluntary agencies and social workeis
doing good work, 1t always pays if
you give massive assistance to them
and distiibute things through them.
If it is done only through S.ate
machinery, you will not be able to
do it. The danger will be that much
of the assistance may go, not to the
people who need ii, but to the peo-
ple who ate in the middle to give as-
sistance to the people

With these words, I extend my sin-
cere sympathies to the people who
have suffered.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
{SHRI K R. GANESH): Mr. Chair.
man, Sir, before my senior colleague
replies to this debate, 1 have one
clarification to make. But since I have
o clarify this matter, it is not  pos-
ﬁblenottowtfe'wmmx
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am standing before the House on the
nature of the debate.

It is a great tragedy through which
Kerala 1spassing. The agony of the
people of Kerala has been very apt-
ly symbolised by the hon. Member,
Shri Stephen and others. It seems
that Kerala is in a state of desolaten-
ness and it will require a national
effort to come to the aid and succour
and relief of the people of Kerala. T
join with other hon. Members of the
House in expressing sympathy and
solidarity with the people of Kerala.

I am sure, the ways and means
will be found—I am not using the
expression “ways and means” in the
narrow budgetary terminoloty, I am
speaking of the ways and means as
a national effort. This nation has its
own achievements as far as the
national tragedies are concerned It
will require a real national effort in-
deed to help the people of Kerala in
the kind of destruction as has been
vividly described here by the hon.
Members,

I have a very small technical job to

do in relation to the debate. In
order to provide immediate relief,
in response to the request of the

State Governmeni, the Central Gov-
ernment has given Rs. 1 crore as ways
and means advance to the State Gov-
ernment so that their ways and means
position 1s not strained in taking up
immedia‘'ec relief measures. All of
us know that ways and means posi-
tion of Kerala is pretty bad, The
damage reported by the State Gov-
ernment is to the tune of Rs 8 crores.
About Rs. 30 lakhs which is given by
the Finance Commission will also be
available to the State Government.
As many areas are inaccessible, the
whole picture of the requirement of
Kerala will be available only later,
The ways and means will have to be
found to help the people of Kerala.

Since I am standing belore this
House, it is necessary for me to in-
dicgte that in a large country like
ours with its recurring floods and
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droughts and natura] calamities of
this type, I cannot but mention that
the textbook idea of deficit financing,
which of course has always ibeen
attacked in this House, cannot always
be adhered to. I may also draw the
attention of the House to what the
Finance Minister has said time and
again when he was attacked for not
controlling deficit financing; he has
said what could the Finance Minister
or the Government do when a situa-
tion comes like drought or floods.
When a situation comes like the one
in Kerala today in which the whole
constituency has disappeared, a very
rich district like Mr. Stephen's has
been completely desolated, what
could we do? This Government
cannot leave the people m their
sufferings just because there are text-
book concepts on deficit financing. It
is very unfortunate that this tragedy
should have come in this particular
situation in which the nation and its
economy finds itself today. However,
there is enough strength in the Gov-
ernment of India under the leader-
ship of the Prime Minister to spend
all our efforts to come to the succor
of the people of Kerala.

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):
Sir, my task has been made very
much easier by the intervention of
my colleague. He has not only under-
stood, if I may say so, with full sym-
pathy the anguish of the members
who spoke here but he has also ex-
plained the ambit within which the
Government of India would like to be
of practical assistance in helping the
State of Kerala. And 1 took note of
the fsct that the members from
Karnataka share this particular tra-
gedy, coming from an area Wwhich
adjoins Kerala, which is no less beau-
tiful and which resembles Kerala in
many ways; if I call it an extension of
Kerala, they will not like it; but it
is very similiar.

Shri Stephen set the tone of the
debate by making, as my friend Shri
Mavalankar said, a moving speech.
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He always makes strong and power-
ful speeches, but today he spoke from
his heart and he spoke of the hard-
ship and misery in his own constitu-
ency; he spoke about the difficulties
of the people amongst whom  he
lives and who have sent him here,
and as one who went to that area
only recently, in the last couple of
months, T can fully understand the
anguish and the agony with  which
he spoke.

The monsoon has behaved some-
what erratically this year in Kerala.
Firstly, it was a httle ahead of time—
four days ahead of time. 1n the month
of May. Then, for a period it was de-
Jayed to such an extent that we be-
gan to be worried about agricultural
production and power generation
Then, in the last week of July 1t
rained so heavily that the monsoon
affected a number of districts through
floods, through landslides, etc, the
details of which have been given by
my {riends earlier. Although they
referred to 1t, I know this has affected
the districts of Cannanore, Kozhi-
kode, Malappuram, Ernakulam, Kot-
tayam, Trichur and Alleppey. Now,
in a small State like Kerala, this is
a very large area

So, the monsoon came with fury
and the fury was very widespread
Certain areas in Kerala, as was ex-

‘plained by my hon. friends, are low-

lying and there, the flood creates an
immediate situation. The flood cer-
tainly creates problems in those areas
almost every year and this year, thé
particular problem to which a special
reference has been made is the
problem landslides, rockbursts, as
some friends said. Now,
coming from a hil area myself,
1 fully understand the havoc that
can be wrought by landslides and I
fully sympathise with the difficulties
and the hardships of the people who
have been subjected to these land-
slides, I think Mr. Unnikrishnan re-
ferred to the fact that one of the
villages has been swept away by the
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landslide, I have plenty of experience
of such cases and in my area several
times T have seen this happen. He
knows from the geological point of
view the Himalayan ranges are very
recent than the Western Ghats and
are more prone to landslides and to
this suddent and severe erosion by
monsoon and rainfall which causes
the landslides to happen and some-
times the whole village goes down
1wit.h it. T can understand this prob-
em.

I have been trying to understand
m terms of money—what the losses
have been. I know certain lives have
been lost I think someone referred
to 32 but the figure with me 1s 27.
That 1s neither here nor there but some
valuable lives have been lost We
know the communications have been
disrupted and Mr. M M. Govindan
Nair whom 1 met a few days ago told
me about the disruption of communi-
cations 1n the area of Idikki which
has created a problem of conveying
equipment to Idikki at this point of
time when we are go anxious that
Idikk: should start generating power
by June next ...

SHRI K P.
Then there is
power station.

UNNIKRISHNAN-
the Neriamangalam

SHR K. C PANT: Yes, one power
station has been damaged and also
an irrigation project. These in fact
are the two specific damages of deve-
lopmental works which have come to
our notice,

So far as the losses go, the State
Government have told us that it has
not been possible to get a very clear
picture of the havoc caused by the
rains, floods and landslides and it
will take sometime tomuke areason-
ably accurate assessment. In general
terms they have reported the dama-
ge. They have referred to the various
kinds of losses which are mentioned
here in this House during the debate.
They have sald about loss of crops
which also was there, public utili-
ties, roads, bridges, and so on. Some-
one said, I had sald a few days ago,
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that loss was of the flgure of 6 crores
of which 2 crores would be attribu-
table to Idikki project alone, Now
these were flgures we have got from
State Government. I have before me
another figure. It says that the total
may exceed Rs. 10 crores but at
this state I do not think I need go
into these details. These matters will
have to be gone into further.

Some Members said that  these
problems are not confined to lands-
lIides but that sea erosin is one of
the great problems of Kerala. I visit-
ed Kerala several times [ have seen
some areas where this 1s a problem.
About Rs. 177 crores are spent so
far 111l the end of Fourth Plan on
protective measure against sea ero-
sion. Fishermen are affected Hon.
Members referred to this point. They
certainly need protection from sea
erosion which in certain areas. as I
said, poses a problem. But this s
ordinarily within the State Govern-
ment, but here , the Centre has during
the last two years of the Fourth Plan
been giving assisance for prolection
mecasures against sca erosion.

Fifth Plan pattern of assistance in
respect of protection measures
against sea erosion is a matter which
1s being discussed by Planning Com-
mission with the State Government
Floods pose the second problem.
Rs 3.16 crores were spent till end
of the Fourth Plan Flood protection
measures again is in ithe State sector.
A master Plant was prepared by State
Government; that was sent to the
Centre: by Centie, I mean, the Cen-
tra] Water and Power Commussion;
and certain changes were suggested
to the State Government and they
are mow working on it

With regard to immediate relief I
know that the State Government
have taken measures for rescue and
relief and they have given us infor-
natiop, about this 1 do not want to
go into details. Relief measures in-
clude providing shelter for people eva-
cuated, {ree food and in some cases
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cash assistince The family of per-
song who lost their lives was sanc-
tioned Rs 1,000 each As instance of
Rs 500 was given for fully damaged
house and Rs 250 for partially da-
maged house So, this assistance 1s
being provided for the reconstruction
angd repair These are the steps which
the State Government has already
taken i1n this regard

2000 hrg

Now the question of assistance from
the Centre has been dealt with by my
colleague I do not want to go nto
that further The difference bet-
ween the past practice of release of
central assistance for rehef to the
States m the case of natural calami-
ties and the difference which has now
been brought about by the acceptance
of the recommendationg of the Finance
Commission has certainly been brew-
ing 1n the minds of the Members who
have spoken It 1s not really for mc
to unilaterally give a decision in the
matter But ] think I have to ex-
plain to Shri Stephen that the Fi-
nance Commission’s recommendations
have covered all natural calamities
Now that an extraordinary situation
hag arisen as to what can be done 1s
a matter to wituch my colleague has
referred Sp far as the document
from which he read goes, 1t has
covered natural calamities as & whole

A suggestion wag madpe that a team
shoulq be sent from the Centre to
Kerala I can assure my hon friends
that I have been thinking of sending
some experts who might be able to
advise on whether we would specd
tais up or whether we could help in
overcoming the difficulties that have
come up in the Iddiki project on ac-
count of landslides and the breakinp
of bridges and disruption of commu-
nications Both, now 1t 15 also neces-
sary to know what exactly has hap-
pened there ‘The question of rock
bursts has been raised And, as the
House just heard many hon Members
have said that tius 18 the worst kind
of calamty that has taken place m
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the western ghat area I think Mr
Shetty saig that it is the worst kind
ot culamity that has happened in the
last fiftv years So we have decided
1o send the Team That team will
include a geological expert also
Twere will be an agricultural expert
—one or rrigation, and one on power
We have decideq that thig team should
be sent to Kerala immediately to look
into ell the technical aspects of the
situation

Apart froyn the question of techni-
ca] a<sistance th s team would look-
ing 1nto the suppily of inputs required
for agricultural operations, fertilisers
seeds and so on It 1s again some-
thing whicp, will require looking mto
immediately fiom the point of view
of the farmets One suggestion was
also made to which I attach a great
deal of importance That 1s the ques-
fion of afforestatio, or prevention of
defores‘*ation This 1s a debate on the
situation 1n Kerala But I entirely
share the sentiments expressed by
three of my colleagues o thig matter
and I feel very strongly not only about
the whole of western ghat but the
whole country also, certainly of the
ctatchment areas and it 1s if I may say
so one of the basic reasons for land
<lides i1n thie Himalayan region ‘That
I cap say fiom personal experience I
have seen the 1ill effects of wreckless
deforestation It alwavs causes soil
erosion not only does it legd to land-
shdes but also later on 1t brings down
silt 1n the rivers which creates all
manner of pioblems You can see
that at all points where the river
comes down fiom the hills to the
plains I am happy that this pioblem
has received the attention which 1t
ought to in the course of thig debate
I think from the long term point of
view thig 1s one aspect of the matter
which rtquues attention all over the

country

Shr1 Chandrappan referred to the
Taskunl carthquake and what the
Soviet Government did T woulg re-
quest him to consider this also, in the
last few ycars our Goveérnment here
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with all our limitations and paucity
of resourceg has been doing as much
as anyone could expect ip trying to
help the States in improving the situ-
atiop, jn times of scarcily, drought and
floods. They woulg recal] the drought
situation that afflicted largc areas ol
the country just a couple of years
back and how much this Government
did by way of not merely direct assis-
tance such as rushing food and so on
but also providing employment znd
spending something lixe Rs. 90 crores
on this. I think that we can su, that
we have not ignoreq the human as-
pect of the problem. 1ln faci central
assistance to States towards natural
calamities relief expenditure, to “vhich
reference was made by Mr. Stephen
rose from Rs. 8.15 crores in 1965-G6
to 216.67 crores in 1972-73.

Shri Unnikrishnan referred to an
important problem. We have to tuke
into account the ecological factors, the
effect of crops we grow in hillsides if
we are to tackle the problem at its
root. We are going to have a debate
soon I think on the floog situatiom in
the country. In most States people
come to me and tell mq individually
their problems; you will Fiear that al-
mosi every State is today facing a
tremendous probleyn because of floods.
Strangely enough in the midst of
floods there is drought in some parts

MR. CHAIRMAN: W, remember
the magnitude and seriousness of the
problem when floods are there. After
that the tendency is: we forget and
get involved in some other problems
That has been the story till now.
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SHRI K. C. PANT: I am so happy
that pointed attention hag been drawn
to this aspect of the problem during
this debate. If your wise words are
heeded, in future we will not forget
it after the floods are over; we will
remember it and we hope that you
will remind us in case we tend to for-
get it.

Finally, there was the question of
organised relief. Shri Shetty gave us
u very heartening account of eflorts
made in Mangalore. These are na-
tional problemg ang we all share the
anxiety of our friends. ‘Their cons-
tituencies may be different but we
share their anxiety. We want to re-
lieve the situation not merely as mi-
nisters but as citizens of this country.
The organisation of relief on a people
to people basis woulg certainly help
and it hag helped. The people of India
always come out and hel in such sgitu-
ations. Bombay has set an example.
This kind of operation has to be orga-
nised on a wider scale I am sure if
the organisations which usually orga-
nise such relief work and other friends
take up this work in their respective
areas, it will certainly relieve the
situation ang also encourage g feel-
ing of participation in helping out
people in a difficult situation. And
this, Sir, is what keeps this country
together In the ultimate analysis.

20.12 hrs.

The Lok Sabha adjourned till Eleven
of the Clock on Thursday, August 6,
1974)Sravana 17, 1896 (Saka).



